N
C. A No. 4232 OF 2001
| TEM No. 4 Court No. 2 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
IANo 2 In Givil Appeal No.4232/2001
SURENDER KUMAR & ANR. Appel l ant (s)
VERSUS
UNION OF | NDI A Respondent (s)

(Appln. for intervention )
(Wth office report dated 30.8.2004)

Date : 31/08/2004 This Petition was called on for hearing today.
CORAM :

HON' BLE MR. JUSTICE N. SANTOSH HEGDE
(I N CHAVMBER)

For Appellant (s)M. Satish Kumar, Adv.
M. Abhisth Kumar, Adv.

For Respondent (s)
M. K 'S. Rana, Adv.
imA. Qadri, Adv.

S. Tomar, Adv.

M. Was
M. MP.
M. D.S. Mahra, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Lear ned counsel appearing for applicant says that
by an earlier order this Court has posted intervention
application along with main appeal. |In view of the same no

further orders are required.

( PAWAN KUMAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



